HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR

ORDER
NO._780  DATED-_)S)e|22/6

Sanction is hereby accorded to the add_itional allotment of funds in
favour of the - following Subodinate Courts,under Major head 2014-Adm. of
Justice, Sub head 0488-Distt. and Sessions Judges, under various object Head for

the current year 2016-17 .as per detail given below:
&

< - Rs. In lacs.
S.No. | Name of the Court. Sal = |T.E. | Telephone | 2071-P&ORB | POL
' (NPS) .
I Pr. D&S Judge, Rajouri. — | 30.00 |0.20 |0.10 - —— 0.15
2 CJ.M. Handwara., — ik g ) AT 0.15
3. CJM. Jammu. = Saixho [0S | — some N L
4. C.J.M. Kishtwar.. ~ it 0.15 - | osae T 0 | o .
5 C.JM. Poonch =~ »~ | — 010 | e o (O A 0.20
6 Munsiff, Gool. ¢ =~ 10.00 - | - s 2 D5 e e | e
For Misc. Courts. - - R TS B
1, | Pr. D&S Judge, Sgr‘»i'_. 5:.00 |- |- XN TN

By Ordel. iy

. (Ra,lSmgh) i \F\U £
Deputy R trar (Acctts) .
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